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are eligible to get a rebate on High Speed Diesel (HSD) used for fishing under the 
Centrally Sponsored Scheme Development of Marine Fisheries, Infrastructure and Post 
Harvest Operations.

(b) No proposals have been received from the State Governments and Union 
Territories at present in this regard.

manual for management of drought like situation

*166. SHRIMATI RAJANI PATIL: Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether Government has released any manual to effectively and efficiently 
manage drought-like situation in the country in view of below normal monsoon prediction 
this year;

(b) if so, the details thereof;

(c) whether the manual also contains a list of States/Districts which are likely 
to be affected by drought, if so, the details thereof; and

(d) the innovative measures being proposed to tackle drought-like situation in 
future?

THE MINISTER OF AGRICULTURE (SHRI RADHA MOHAN SINGH): (a) 
and (b) Government brought out a 'Manual for Drought Management' in 2009 which 
recommends measures for drought relief and mitigation. The manual also defines the 
roles and responsibilities of different agencies and is intended to serve as a handbook 
for decision makers and administrators for effectively managing drought situation. The 
manual covers the entire spectrum of drought management viz. monitoring, declaration, 
relief and mitigation.

(c) The manual refers to consolidation of Integrated Wastelands Development 
Programme (IWDP), Drought Prone Area Programme (DPAP) and Desert Development 
Programme (DDP) into a single programme namely Integrated Watershed Management 
Programme (IWMP) in order to coordinate and bring convergence within and among 
all agriculture and watershed development programmes implemented in rainfed areas 
of the country which are prone to be affected by drought. The manual highlights the 
need to identify such rainfed areas and prepare watershed development programmes 
for natural resource management in an integrated manner. Details of the States covered 
under IWMP are given in Statement (See below).
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(d) Government has taken several measures to address any situation arising due 
to deficiency in monsoon rainfall.

Central Research Institute of Dryland Agriculture (CRIDA), in collaboration with 
State Agricultural Universities has prepared contingency plans for 520 districts for 
implementing location specific interventions to sustain agriculture production in the 
eventuality of weak monsoon/deficient rainfall.

States have been advised to ensure availability of short duration and drought tolerant 
varieties of seeds so as to be in a position to supply them to farmers in case such a 
need arises. States have also been advised to keep asides 10% of funds available under 
Rashtriya Krishi Vikas Yojana (RKVY) and other schemes for undertaking appropriate 
interventions to mitigate any situation arising out of deficient rainfall.

States have also been requested to construct water harvesting structures, restore 
irrigation infrastructure by desilting canals; energising tubewells, replacing/repairing 
faulty pumps and arranging power to meet irrigation needs.

Field functionaries and extension workers under Agricultural Technology 
Management Agency (ATMA) and other schemes are educating, training and making 
the farmers aware of various techniques to overcome deficient rainfall. Farmers are also 
being advised through Farmers' SMS portal, Kisan Call Centres, Kisanvani Programme 
of All India Radio (AIR) and Krishi Darshan Programme of Doordarshan etc.

Farmers have been advised to adopt in-situ moisture conservation, on farm water 
conservation, ridge furrow sowing and suitable agronomic practices including mulching, 
inter cropping, mixed cropping, sowing of less water consuming crops etc. to deal with 
any water scarcity situation.
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Sl.  State  2009-10   2010-11   2011-12   2012-13   2013-14   2014-15  Total

No.  No. of  Area Funds No. of  Area Funds No. of  Area Funds No. of  Area Funds No. of  Area Funds Funds No. of Area Fund 

  projects  released projects  released projects  released projects  released projects  released released projects  released

1 Andhra Pradesh 110 0.473 30.68 171 0.741 119.8 173 0.747 160.94 102 0.425 125.14 97 0.407 183.25 287.86 653 2.793 907.67

2 Bihar       40 0.192 3 24 0.12 12.18 26 0.136 15.42  90 0.448 30.60

3 Chhattisgarh 41 0.209 13.69 71 0.284 50.38 69 0.299 62.37 27 0.124 0 29 0.155 26  237 1.071 152.44

4 Goa#            0   0    0.00

5 Gujarat 151 0.708 50.23 141 0.714 161.73 138 0.712 160.71 59 0.317 329.24 60 0.318 60 72.34 549 2.769 834.25

6 Haryana       47 0.179 11.63 13 0.06 5.23 15 0.064 14.2  75 0.303 31.06

7 Himachal Pradesh 36 0.204 16.51 44 0.238 57.77 30 0.148 48.93 21 0.1 8.02 15 0.071 46.08  146 0.761 177.31

8 Jammu and Kashmir       41 0.179 0 43 0.189 38.27 46 0.167 0  130 0.535 38.27

9 Jharkhand 20 0.118 7.64 22 0.097 24.1 45 0.242 15.7 30 0.163 48.17 27 0.147 29.4  144 0.767 125.01

10 Karnataka 119 0.492 81 127 0.547 70.96 116 0.548 127.41 68 0.333 334.55 63 0.323 586.11 12.17 493 2.243 1212.20

11 Kerala    26 0.142 11.01 15 0.082 10.81 20 0.097 4.81 10 0.051 0  71 0.372 26.63

12 Madhya Pradesh 116 0.671 43.48 99 0.548 113.25 111 0.615 108.6 37 0.211 128.3 73 0.428 135.57 263.98 436 2.473 793.18

13 Maharashtra 243 0.996 67.77 370 1.614 208.14 215 0.931 378.69 120 0.527 501.6 116 0.519 180.35  1064 4.587 1336.55

14 Odisha 65 0.336 21.77 62 0.35 73.47 68 0.38 77.53 39 0.212 89.7 38 0.212 136.91  272 1.490 399.38

15 Punjab 6 0.035 2.29 13 0.053 3.45 14 0.067 8.44 12 0.046 14.89 14 0.067 15.44  59 0.268 44.51

16 Rajasthan 162 0.926 69.92 213 1.257 257.47 229 1.301 318.33 145 0.788 424.53 135 0.744 0  884 5.016 1070.25

17 Tamil Nadu 50 0.26 16.17 62 0.311 60.16 56 0.271 17.57 32 0.171 227.77 39 0.196 168.55 114.02 239 1.209 604.24

18 Uttar Pradesh 66 0.35 22.68 183 0.897 132.13 174 0.86 164.46 64 0.318 128.43 67 0.328 88.09  554 2.753 535.79

19 Uttarakhand     39 0.207 15.97 18 0.099 2.34 8 0.04 4.22   0 49.77 65 0.346 72.30

20 West Bengal       77 0.323 16.06 42 0.183 40.31 44 0.187 0  163 0.693 56.37

 north-eastern States                  0.000 0.00

21 Arunachal Pradesh 13 0.068 5.45 32 0.091 20.08 41 0.124 22.09 28 0.073 15.97 26 0.061 110.83  140 0.417 174.42

22 Assam 57 0.221 32.53 86 0,36 40.82 83 0.37 37.53 54 0.216 42.97 45 0.201 116,6  325 1.368 270.45

23 Manipur    27 0.128 10.37 33 0.17 15.33 15 0.07 33.75 13 0.062 30.28  88 0.430 89.73

24 Meghalaya 18 0.03 2.43 29 0.052 9.88 14 0.038 12.87 12 0.039 37.43 11 0.036 28,06 37.16 84 0.195 127.83

25 Mizoram 16 0.062 5.06 16 0.066 17.14  17 0.072  5.84 15 0.059 16.44 14 0.058 69.18  78 0.317 113.66

26 Nagaland 22 0.106 8.56 19 0.083 26.71 20 0.086 59.42 17 0.069 76.42 20 0.079 74.67 53.90 98 0.423 299.68

27 Sikkim 3 0.015 1.17 3 0.014 3.88 3 0.014 1.15 2 0.007 8.18   0  11 0.050 14.38

28 Tripura 10 0.03 2.45 10 0.03 8.16 11 0.03 18.17 17 0.044 24.02 8 0.035 47.81  56 0.169 100.61

 Grand ToTal 1324 6.31 501.48 1865 8.824 1496.83 1898 9.079 1865.92 1066 5.00 2720.527 1051 5.051 2162.8 891.20 7204 34.264 9638.76

# No proposal received from the State.

Statement

Details of States covered under Integrated Watershed  
Management Programme (IWMP)
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